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MR CHAIRMAN : It is all regorded.
They will see, I cannot give any directions.

Here, according to rules, if anybody
wants to raise anything on the floor of the
House, he must write to the Speaker.I
think none of you have written and still
you are raising it. There was tension in the
beginning. So I have allowed it once. But
everytime is not to be treated as Zero Hour.
T hese questions are generally raised during
zero hour......(Jnterruptions) You please take
your seat. Because you did not get an
opportunity to raise it, asa special case I
am allowing it.

SHRI1 S. M. BANERJEE : But, let the
Minister say something, Sir.

MR. CHAIRMAN : That is
record. I am not asking.

on the

In the first hour, there was some-guestion
about the Railway Minister. I will give him
opportunity to clarify his position. That
only I will do.

14.07 hrs.

Re. ALLEGED FORCIBLE CAPTURE
OF ELECTION BOOTHS IN BIHAR
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oft TrRTRRTT e :
“.... .Telephonic Message from

CPI candidate Ramgarh that gangsters
of Jansangh candidate capturing many
booths and forcibly stamping ballot
papers with conaivance of officer at Chi-
tarapur Ramgarh Cantt. Lapanga Bhur-
kunda and others/ . / Police and Magi-
strate onlookers/ . / Request suspensi-
on poll/ . J—

Jagannath Sarkar Secretary
Bihar CPI.”

“..Returning  officer Ramgarh
acting in collusion Jansangh candidate
| .| Apprehended foulplay during
counting/ . / Request appointment of
observer during counting......Jagannath
Sarkar, Secretary Bihar CP1.”
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14.10 brs.

RE. ALLEGED INSULT OF CERTAIN
MPS BY THE MINISTER OF RAILWAYS —
Contd.

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : Sir, T was not
here and in my absence certain hon, Mem-
bers alleged that I insuited them and refused
to see them.

SHRI S. M. BANERJEE (Kanpur) : That
is not the main thing.

SHR1 RAMAVATAR
(Patna) : That is also one thing.
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SHR1 K HANUMANTHAIYA : [ can
only submit in all humility the House
that none of those things are true. Only 3
Members wanted to see me, Shri S, M.
Banerjee, Shri Bhogendra Jha sabeb, and
Shri Sarjoo Pandey. They themselves know.
They sat with me. I gave them tea, ooffee
and coca-cola -.(wama)
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SHRI K. HANUMANTHAIYA : We
discussed for 3 hours, They asked me to
address the workmen. I spoke in English,
Shri Bhogondra Jha translated in Hindi.
There was no question of insult to anybody.
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SHRI K. HANUMANTHAIYA : My
hon, friend Shri ladrajit Gupta, for whom
1 have great respect, it seems, said that I
insulted & lady worker or some such thing

AN HON. MEMBER :
of Parliament,

SHR1 K. HANUMANTHAIYA : The
only time was that the hon. Members of
the Communist party who are very chi-
vairous, did not bring any lady with them.

SHRI INDRAJIT GUPTA (Alipore):
You are equatly chivalrous. ¥ou have not
broken the service of anoy lady worker ; you
have imposed this on the services of 5,000
men,

Only Members

SHRI S. M. BANERJEE: We do not
bring lady workers everywhere.

SHRI K. HANUMANTHAIYA : The
question raisod by my friend Mr. ladrajit
Gupta ji is an old questign, Beoawso of

**Not secorded.
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